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BEFORE THE CENTRL AD1IINISTRATIVE TRIBJNL 
NEN BQBAY BEfJCH 

 

D.K.Nandj and Ii others. Applicants 

vs 

Union of India and Ors. 	 Reseonclents 

Coram: Hon'ble 4ernber(J)Shri D.Surya Rao, 

Hon'ble 4ernber(A)Shri P.3.Chaudhurj. 

eararc?e : 

AAr.J.D.Kulkarni, 
Chargeman —I. 
for the respondents. 

TRIBUftL'S ORDE1: 	 Date: 8-6-1990 
Per D.Surya Rao,emher(J) 

This matter has been since 1984 

awaiting admission of the case which in turn 

awaiting information as to the disposal of certain 

cases before the Supreme Court. The case has been 

transferred from the High Court of Bombay Bench at 

Nagpur to this Tribunal. The applicants and 

respondents who resides at Nagpur have requested 

the hearing of the case at Nagpur. 

2. 	 The case is admitted and respondents 

are directed to file their reply before 24.7T 	 & 1990 , t 

They should also report the outcome of the Supreme 

Court decision. applicant and unserved respondents 

may be served copies of the reply. Office to inform 

them that the mater is posted at Nagpur for frxtr 

further directions on 6.8.1990. Respondents ae 

represented by Shri J.D.Kulkarni,Ch'rgernanI of the 

Ordnanoe Factory,3andara. He has been intimated 

about the dates of filing of reply and further 

hearing of the case. Applicint need not be present 

on 24.7.1990. 

/ 

(P.S.cIieUDHUP1I) 	 (D.SURYA RAO) 
(J) 



T R . ( N) APPLICATIO N N0.301 LeLt  

DATE : 	?- (L. r—c 	' 

Writ Petition No.668/84 filed in the 

Bombay High Court, Naqpur Bench has been transferred 

to this Trjbural and it is numbered as Tr.(N) 

Application No.301/87. 

The matter is at admission stage as the 

Nappur Bench had directed to await decisionof 

Supreme Court. 

Fix the matter for admission, appearance 

and directions before the Tribun3l on 	June, 1990. 

ssue notices to both the parties accordingly. 
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( N .Y • PR I JLK?R ) 
NENBER(A). 

( N1..NUJUNDAR  ) 
—MEN8ER(J) 


